OFFICE OF THE DISTRICT JUDGE AT HOWRAH

ENGLISH DEPARTMENT

NOTICE

It is hereby informeqd for all concerned that applications are hereby invited for
making a panel of retired Government employees for the re-employment on
contractual baéis for ﬁvo posts of Bench Clerk (Peshkar) for the Courts of Learned
Additional District & Sessions Judge, Fast Track Courts of this Judgeship as per G.O
No. 6716-J/JD/PI1B—126/2001 dated 14.09.2001. The willing retired Government
employees (within 62 years of age) may submit their testimonials along with their
application in prescrible format and requisite documents viz. age proof, PPQ,
Medical Certificate of his/ her fitness, Last Pay Drawn (Pay +Dearn1a'ss) etc. on or
before 28.02.2023.

In this context, this is for general information to all that in view of the Judicial
Department’s Notification No. 2651(5) dated 25.04.2012, the retired Govt.
employees be selected shall not be retained on re-employment beyond the age of

62.

Inform all concerned.
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APPLICATION FORMAT
S 2LATION FORMAT

Affix a current Pass

Port Size photograph
Name of the post applied for

1. Name (in capital e e SRS
2. Father’s name:

A e e .
4. Permanent Address:

5. Date of Birth:

6. Age as on (01.01.2023): ...

7. Educational Qualification:

8. Experience:

9. Nationality:

...............................................................................................................................................................................

{Must be from a Regd. Medical Practitioner)
13. Certificate as to Extracy rricular Activities, if s A

14. Mobile no./email id of e

16. Language KDOWR v
17. Computer knowledge / Ability to discharge work on B o A
-: Declaration;-

I, hereby declare that all the statements made in this application are true and correct to the best of my knowledge
and my candidature is liable to be cancelled, if any information supplied by me is found false or incorrect.

Signature of the candidate.






